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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

O.A. NO., 523/2022
IN THE MATTER OF:

APPLICANT: Sayed Mehmood Alj Chisti
/ IVERSUS/ /
RESPONDENTS: State of MP & Ors.

ADDITIONAL REPLY ON BEHALF OF RESPONDENTS NO. 3 & 5

The answering respondents, named above, most respectfully submit
as follows:-

- The Hon’ble Tribunal vide its order dated 21/03/2023 directed the
answering respondents no. 3 & 5 to file the additional reply with

regard to the solid and liquid waste management.,

. It is further submitted that in compliance to the directions passed
by the Hon’ble Tribunal the answering respondents vide its order
dated 24/07/2023 has allotted the land for construction of the
landfill site at Khasra 27/4 and Khasra No. 27/5 bearing the total
area of about 6.070 Hectare, at Village Nahadiya, Tehsil Harda,
District Harda (M.P.). It is further stated the land allotment process
is carried out under the Swach Bharat Mission 2.0, scheme of the
State Government to prepare solid waste processing centre and
District Level Sanitary Landfills. It is noteworthy to mention over
here that proper arrangements are made for the scientific solid
waste management and treatment. The copy of the order dated

24/07/2023 is marked and filed herewith as ANNEXURE R-3/8

. The Municipal Council, Harda, has allotted work order of Rs
80,92,900/- in favour of M/S Altech Enviro Private Limited, with
regard to the Bio Remediation work of Legacy waste dumping si.te.
The consultant will also ensure the security measures and covering
the dumping site by raising barbed fencing around the area. It is

pertinent to mention over here that the total land of solid waste and



70

bio-Degradable waste generated in District Harda is 8-10 Ton per
day & 10-12 Ton per day respectively and further the present
treatment facility available for the disposal of municipal solid waste
is 12 Ton per day and for Bio-Degradable waste is 19-20 Ton per

Day. The copy of the work order dated 04/05/2023is marked and
filed herewith as ANNEXURE R-3/9

. The Municipal Council, Harda has issued work order in favour of

Shankar Gangaram, Harda for the purpose of the solid waste
segregation and composting work, at waste processing centre. The

copy of the work order dated 06/07/2023 is marked and filed
herewith as ANNEXURE R-3/10

. The Material Recovery Facility Centre and composting facility in
District Harda is operational whereby the solid waste collected from
District Harda is properly segregated meaning thereby the dry
waste is properly segregated from wet waste for its composting and
accordingly the remaining inert is sent to the dumping site. ThE
copy of photographs of Composting Facility and MRF centre are
cumulatively marked and filed herewith as ANNEXURE R-3/11

6. It is most humbly submitted that the answering respondents are

duly complying in adherence to the Solid Waste Management Rules
2016 and the work of Municipal solid waste collection, segregation,
storage, transportation, treatment and scientific disposal of
Municipal solid waste is cautiously carried out by the concerned

authorities.

7. In the light of judicial and factual matrix of the matter the reply

may kindly be taken on record and the Hon’ble Tribunal may pass

any appropriate order in this regard.

8. Affidavits in support are filed herewith.

Place: BHOPAL (SACHIN K. VERMA ADV)
Date: 25/07/2023 COUNSEL FOR RESPONDENTS No. 3 & 5
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH AT NEW DELHI @

O0.A. NO. 523/2022

IN THE MATTER OF;
APPLICANT: Sayed Mehmood Ali Chisti
/ /[VERSUS//
RESPONDENTS: State of MP & Ors.
AFFIDAVIT

I, Gyanendra Kumar Yadav, Aged about 61 years, S/o Shri Ramlakhan
Yadav, posted as Chief Municipal Officer O/o Municipal Council Harda

(M.P.), do hereby state on oath and solemnly affirm as under:-

1. That, I have been impleaded as Respondent No. 3 and as such | am well
conversant with the facts of the case and therefore, competent to swear
this affidavit.

2 That the accompanying additional reply/compliance report has been

drafted as per my instructions and also explained to me.

3. That the contents of para 1 to end of accompanying additional reply/
compliance report are true to my knowledge based upon official records
and the legal averments made therein are true on the legal advice

eceived and believed to be true.

DEPONENT

VERIFICATION

, above described deponent do hereby verify that the content of para 1 to
3 of the affidavit are true to my personal‘knowledge and belief.

Verified and signed on this 25 dayof jt&f‘ 2023 at Bhopal (M.P)
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/ BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

Y, PRINCIPAL BENCH AT NEW DELHI

O.A. NO. 523/2022
IN THE MATTER OF:

APPLICANT:

Sayed Mehmood Ali Chisti

//VERSUS//
RESPONDENTS:

State of MP & Ors.
AFFIDAVIT
I, Sanjeev Kumar Nagu, Aged about 52 years, S/o Shri K.C Nagu, posted
as Deputy Collector, Harda O/o Collectorate Harda (M.P.), do hereby

state on oath and solemnly affirm as under:-

That, T am appointed as Officer In-charge in the present matter on behalf
of Respondent No. 5 and as such I am well conversant with the facts of

the case and therefore, competent to swear this affidavit.

That the accompanying additional reply/compliance report has been

drafted as per my instructions and also explained to me.

That the contents of para 1 to end of accompanying additional reply/
compliance report are true to my knowledge based upon official records

/4/::-_‘\\and the legal averments made therein are true on the legal advice

e

. ived and believed to be true.
DISTT. BHOPAL S
/ (M.P.j
DEPONENT

PUSHPA PARPI ,i!?l
; &)\ 18- G7 2026
. OF N\/ VERIFICATION

I, above described deponent do hereby verify that the content of p

‘-. /

ara 1 to
3 of the affidavit are true to my %e/:{sonal khO\vledge and belief.

Verified and signed on this 25 day of j“"”’l 2023 at Bhopal (M.P)

- SWORN BEFDRE ME DEPONENT
NAME... Q“(.S ‘l !-gj _Q:_]

ADD ) L’WQ FUSHPA PAth’ANI
""""" {JOTARY | ADVOCATE
R BHOPAL (M.P.) INDIA
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VAKALATNAMA w5

N N Y et

N THE H ’
ON’BLE NATIONAL GREEN TRIBUNAL, ( PB) BENCH, NEW DELHI

ORIGINAL APPLICATION /APPEAL / REVIEW No. 523 /202.™

sresee A. é *
s.............ff‘.‘...‘.‘.’:‘.?.‘?.’a AL cHls ........Claimant/Petitioner/Applicant

IR T R Y ]

VERSUS

e STATE O th\(q-—(ﬁﬂbc' o5 5 .l'ttf:z.%pondcm:/Non-AppUCﬂﬂt
, engage and

I/we the Respondent/Non- applicant named below do hereby appoint
and plead in

authorize advocate named below to appear, act
setting aside of ex-

shall include applications for restoration,
and recall of orders passed in these

hich the same may be

Tribunal in respect of

aforesaid

case/proceedings, which

parte orders, corrections, modifications, review

this Court or in any other Court in W
Green
ced terms and conditions

proceedings, in
trled/hea.rd/proceeded with and also in the National

ings arising from this case/proceedings as per agr
le pleadings, cross objections, petit

be deemed necessary or P
o ratify and

proceedi
ions,

and authorize him/ them to sign and fi

applications, affidavits, or other document as may
case in all its stages and also agrec t

In witness whereof I/We do

hich have been duly

roper for

the prosecution/ defence of the said
m as if done by me/us :

confirm acts done by him / the
the contents of w

hereunto set my/ our hand to these presents,
understood by me/ us, this °'75 day of ,;r,',/,l_-ffgozg, at Bhopal (M.P.)
Vakalatnama

Particulars (in block letters) of each Party Executing

E-mail Telephone | Status [ Full

Name & | Registered
Father/s/ Address Address | Number in the | Signature/
Husband/s (if any) (if any) case ; **Thumb
name ; Impression
(1) (2) (3) (4) & | (6
0Zc |

Y G6eGSHIT]

SC[V)J'eeV kumﬂ)’ (OHQCW& 5”’1]
)xlmau J/) Hou’ a E@?} /-5
Shri K'C'N’;»“ |
47 {
ﬁa&y (oll. Had - N\

§)
Accepted:
Particulars (in Block Letters) of each advocate accepting Vakalatnama V\t\
(1) (2) 3 ] @ Bl
SACHIN K. VERMA ADV CHAMBER NO. | ngtstand 9355412492 | LA V2
ENRL NO. MP/2130/1998 608, UCI ingcoun | _ \\7\\\,
LAWYERS selagna | W
HARSHITA TEJWANI CHAMBER ficom: | b
ENRL NO. MP/2754 /2020 ARERAHILLS | | -
. BHOPAL462011 | Ww = o
| ,,/
| /"
Fdl
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